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Survey regarding consumptien of
Liquor

2453. SHRT K. MALLANNA will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE bpe pleas-
ed to state:

(a) whether Government have con-
ducted any survey in selected areas
of different States to ascertain the ex-
tent to which the consumption of
liquor had decreased oy increaseq and
whether more shopg have also been
opened; and

(b) if so, the findings thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) the Government of India, De-
partment of Social Welfar?, have not
conducted any such survey.

(b) The question does not arise.

Central Aid for Land Allottees in
Maharashtra

2454. DR. BAPU KALDATY: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Central Govern-
ment hag sanctioned a scheme for
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grant of flnancial as_sxstance to assi-
gnees of surplug land in 1975;

(b) the actual] demand from Gov-
ernment of Maharashtra in this regard
andthe amount actually given to Ma-
harashtra

(¢) whether the Government of
Maharashtra has requested the Cen-
tral Government tp continue the
:'scheme during 1977-78; and

(d) if so, decxsxon of the Govern-
ment on Maharashtra Government’s
request?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Yes,
Sir.

(b) The Government of Mahara-
shtra asked for a sum of Ps. 4,25.00,000
for the period upto August 1976. The
Government of India sa—\ctxoned a sum
of Rs. 1,30,00,000.

(c) Yes, Sir.

(d) The State’s demand will be con-
sidered along with the demands of
and Union ‘Territories
when the budgetary provision for this
purpose is available.
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po?qerative Bgn}cs in Delhi

2456. SHRI SATYA DEO SINGH:
Will the Minister of AGRICULTURE
AND IRBIGATION be pleased to
state:

(a) total number of Cooperative
Banks functioning in the Union Ter-
ritory of Delhi, alongwith their names;

(b) total number of members of
each such banks as on 1st June, 1977;

(c) tota] number of cases—bank
wise—pending in courts against de-
faulting members; and

(d) steps being taken by the Gov-
ernment to check and improve the
the working of Cooperative Banks in
Delhi? )

THE MINISTER OF AGRICUL-
TURE AND T“IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). There is one State Cooperative
Bank and 16 Primary Cooperative
Banks functioning in the Union Terri-
tory of Delhi. The names and the
total number of members of each of
these banks as on 1st June, 1977 are
given in the Statement, laia on the
Table of the House. [Placed in Lib-
Tary. See No. LT-601/77.]

(c) The total number of arbitration
cases filed agamst defaulters—bank-
wise-are given in Stalement_II laid
on the Table of the House [Placed in
Library. See No. LT-601/717].

(d) (1) The Cooperative Banks are
also governed by the Banking Regula-
tion "Act 1949 and the inspection
thereof is periodically carried out by
the Reserve Bank of India. The
irregularities pointed out in the inspec-





